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books on India and its culture,
publication of books etc.

Purchase of Stationery items by
Kendriya Bhandar

7760. SHRI MADAN LAL KHURANA:
Will the PRIME MINISTER be pleased to
state.

(a) the details of items of stationery
which are purchased by Kendriya Bhandar
on the basis of tender and those which are
purchased by selecting suppliers perma-
nently;

(b) whether there is great difference
between the rates of Kendriya Bhandar and
Super Bazar qn paper products: and

(c) if so, the reasons therefor?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) Generally
all stationery items like typing paper, dupli-
cating paper, copier paper, stencil, carbon
paper, file covers note sheet pads and
computer stationery etc. are purchased
through tenders. However, certain items of
popular and standard brands like Kores-
carbon paper and stencil, Sunlit duplicating
paper and Sunshine copier paper of M/s.
Ballarpur Industries etc. are procured di-
rectly from the manufactures on permanent
basis.

(b) and (c). There are slight differences
between the rates of the Kendriya Bhandar
and Super Bazar on paper products, the
rates of Kendriya Bhandar being lower. The
difference in rates is due to the Kendriya
Bhandar maintaining a maximum margin on
cost of 9% as against a minimum of 10% of
the Super Bazar.
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National institute of Educational
Planning and Administration

7761. SHRI MADHAVRAO SCINDIA:
Wil the PRIME MINISTER be pleased to
state:

(a) whether the National Institute of
Educational Planning and Administration
(NIEPA) has prepared a document on Edu-
cation for all by 2000 AD making special
provision for educating girls and women;

(b) if so, the details of major observa-
tions and suggestions made in the docu-
ment; and

(c) the Government's reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). The National Institute
of Educational Planning and Administration
(NIEPA) has published a document entitled
‘Education for All by 2000—Indian Perspec-
tive’. Taking into account the present status
and socio-economic-cultural milieu, the study
hghlights the place of basic education as
one of the survival needs of the country and
indicates the possible strategies and meas-
ures that may be adopted to provide basic
education to all. It proposes special provi-
sions for educational advancement of differ-
ent disadvantaged groups, such as women
and girls, Scheduled Castes and Scheduled
Tribes.

The document begins with a critical
review of the existing disparities in education
between males and females and goes on to
emphasise the need for laying down of
separate targets for the different disadvan-
taged groups, including women and girls. It
recommends a comprehensive framework
for improving access of women and girls,
particularly those belonging to Scheduled
Castes and Scheduled Tribes and the mi-
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norities. The document also recommends
that necessary support services should be
provided to relieve women 1o secure the
benefits of education. The document further
suggest that the content and process of
education, including course content, learn-
ing activities, evaluation, and teacher edu-
cation, should be revamped with a view to
making education an instrument of women's

equality.

{c) The National Policy on Education,
1986 is to be reviewed. The study will, inter
alia, be placed before the Committee to be
set up for this purpose.

Smuggling of Ivory in Karnataka

7762. SHRI SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether smuggling of Ivory ts going
on unabated in Karnataka State despite the
total ban imposed:

(b) the number of cases that have come
to the notice of the Central Government: and

(c) the details of steps proposed to be
taken to curb smuggling of Ivory from Karna-
taka Forests?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). According to the
information received from State Government,
during 1989-90, 2 cases of smuggling of
wvory have been detected by Karnataka
Forest Department:

(c) Steps taken by Government to curb
the smuggling of wory from Karnataka in-
clude:

(i) Coordination between the
Chief Wiidlife Wardens of
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Karnataka, Kerala and Tamil
Nadu by regular meetings and
exchange cf information on
poaching of elephants and il-
legal trade in ivory.

(i) Police cell has been created
under forest department of
Karnataka State for control of
the poaching and smuggling
of ivory.

(iiiy The existing staff engaged in
antipoaching activities has
been strengthened. For this
purpose tribal trackers have
also been engaged.

(iv) Improvementinthe communi-
cation system with the help of
telephone and wireless net-
work has been arranged.

(v) Patrol Guards are being suita-
bly armed.

(vi) A new centrally sponsored
schema viz. “Control of poach-
ing and illegaltrade in wildlife”,
is being implemented.

(viiy The Wild Life (Protection)
Amendment Act, 1986 has
imposed a total ban on trade
and manufacture of articles of
Indian ivory.

Afforestation in Dhanbad, Bihar

7763. SHRI A K. ROY: Willthe Minister
of ENVIRONMENT AND FORESTS be
pleased to state:

(a) the area under forest in Dhanbad
district of Bihar;

(b) the amount sanctioned in the Sev-
enth Five Year Plan for afforestation in the



